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Central Administrative Tribunal, Circuir Bench at Indore,

0.A. No.801/2001
Thursday, this the 20th day of February, 2003,

Hon'ble Shri Justice N.N.Singh, Vice Chairman (J)
Hon'ble Shri Govindan S Tampi, Member (A)

Smt. Akshma Soodan, w/o Lt.Col.L.M.Soodan, 18/23s,
Turfview Hastings, Culcutta-22 (w,B,)

Presently: c/o Shri L.M.Soodan, 136 G.Extn.(‘rype C)
96, Inft.Brdg, c/o 56 APO

««Applicant
(None)
Versus

1, Secretary, MW Human Research & Development,

& Higher Zducation & Kendriya Vidhayala Sangathan

Shastri Bhawan, New Delhi,
2. - COmnissionor. Kendrivya Vidhayala Sangathan

18, Institutional Area, Shaheed Bhagat Singh.N,Delng
3. Assistant Comissioner, KVsS

Ajmer (Raj,) ‘
4. Deputy Commissioner, KVS, Ajmer (Raj.)
5. Principa), KVS, Neemuch Distt,

Neemuch (Mp)
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